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4.02.2014

U ,ui T O.A. No. 237/2n09
Hon ble Ms. Jayati Chandra, Member (A)
Hon’ble Shri M. Nagraian. Memhpr (.T>

Case called out. Shri Am it Verm a holding b rie f for Sri A. M oin 
learned counsel for the applicant stated that he has not been able to 
contact the applicant and request for one week tim e. Allowed as 
prayed. Shn  S. P. Smgh, learned counsel for the respondents is present 

List this case on 24.3.2014.
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Hon ble Ms. Javati Chandra. Memhpr

the applicain '’sw T'p‘'s'̂ h "" ’’'’’'‘'''“f

d.smissed Huleftult and for non prosecution ’
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